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.each one of the nationalised and non-
nationalised banks for the year 1980
.and onwards?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI JAGANNATH PAHADIA):
(a) According to the present classi-
fication of centres adopted by the
Reserve Bank of India for the purpose
of branch expansion, a centre having
population upto 10,000 is classified
as a ‘Rural’ centre. Excepting in cases
where they are headquarters of Com-
munity Development Blocks o, have
larger than average growth potential,
licences for rural centres are issued
only if they are unbanked.

In accordance with the current
branch Licensing policy of the Re-
serve Bank, commercial banks are
required to devote their branch ex-
pansion efforts during the three years
1979-—81 primarily to the opening of
branches at unbanked rural and semi-
urban centres in districts where the
population coverage of rural and
semi-urban branches is poorer than 1
branch for every 20,000 people. The
branch expansion programmes in
accordance with this policy are being
drawn up by the Reserve Bank in
consultation with the State Govern-
ments, The primary responsibility
for branch opening is t0 be shoulder-
ed by the leag banks and the regional
rural banks

(b) ang (c), Information to the ex-
tent, available is being collected and
will be laid on the Table of the
House.
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Amenities at Delhi Airport

228. SHRIMATI PRAMILA DAN-
DAVATE: Will the Minister of TOU-
RISM & CIVIL AVIATION be plea-
sed to state:

(a) whether Government have re-
ceived complaints from air travellers
about inefficient handling of baggage
and other passenger amenities at the
Delhi Airport;

(b) if so, the details thereof; and

(c) what steps Government pro-
pose to take to provide adeguate and
efficient services and facilities to air
passengers?

THE MINISTER OF TOURISM
AND CIVIL AVIATION AND LA-
BOUR (SHRI J. B PATNAIK): (a)
and (b). Complaints have heen re-
ceived from the passengers regard-



139 Written Answers

ing delay in the delivery of the bag-
gage and inadequacy of other ameni-
ties such as air-conditioning, water
and se.f-service trollies etc. and con-
gestion at the airport.

(c) It is always the endeavour of
the Government to improve passen-
ger amenities and services and high
priority is given to it. Facilitieg pro-
vided at Delhi airport include self-
service trollies, left luggage facility,
large number of flbre glass chairs,
water coolers at convenient places,
CCTV System, regular coach service
between city and airport, and insu-
rance counter etec,

The facilities, however, sometimes
become inadequate due to congesticn
in the terminal buiiding. Construc-
tion of 3 new terminal complex, to
relieve congestion, is under conside-
ration of the Government.
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Development of Gwalior as a Tourist
Centre

230. SHRI N. K. SHEJWALKAR:
Will the Minister of TOURISM AND
CIVIL. AVIATION be pleased to
state:

(a) the reasons for not develop-
ing Gwalior as a tourist centre when

o
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it is surrounded by many placeg of
historic importance and artistic
beauty;

(b) the reasons for not giving it
due publicity through advertisements
in newspapers and otherwise; and

(c) the reasons for not providing

 sufficient railway and airconditioned

bus services to this place?

THE MINISTER OF TOURISM
AND CIVIL AVIATION AND LA-
BOUR (SHRI J, B. PATNAIK): (a)
Gwalior is already included in the
list of centres to be developed in
the Central Sector. The India Tou-
rism Deveiopment Corporation has
acquired a 3-acre plot of land at
Gwalior for constructing a Travellers
Lodge. This scheme has been in-
cluded in the Corporation’s Five
Year Plan 1978—83.

(b) As regards giving publicity to
Gwalior, it is featured in the Madhya
Pradesh Directory, Tourist Map of
India and the Regional folder that
the Department of Tourism has
brought out and which are being
widely distributed abroad.

(c) Gwalior is already well con-
nected by rail. This question of ope-
rating air-conditioned bus service
to Gwalior will be considered when

there is a sufficient demand for such
a service,

Shrinkage in Public Distribution

System

231. SHRI CHITTA BASU: Wil
the Minister of COMMERCE AND
CIVIL SUPPLIES be pleased to state:

(a) whether there has been of late
shrinkage of public distribution Sys-
tem;

(b) if so, the extent of shrinkage
and specific reasons for that:

(c) whether Government propose
to expand the public distribution
system with wider coverage both in
terms of items of commodities and
population; and





